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Standard Specifications of Type m 
Quarters in Baba Kharak Singh Marg 

(DIZ Area), New Delhi 

5733. SHRI R. L. P. VERMA: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) whether standard specifications 
of Type III quarters on Baba Kharak 
Singh Marg (DIZ area) New Delhi 
allotted in January-February. 1980 
were different from the standards 
prescribed for such quarters; 

(b) if not, whether material fittings 
and flooring of these quarters were 
duly inspected by a competent autho-
rity to ensure their conformity with 
standard specifications ] aid down for 
the purpose; and 

(c) if not, the reasons therefor? 

THE MINISTER OF WORKS AND 
IIOUSING (SHRI P. C. SETHI): (a)' 
The standard specifications adopted for 
these quarters are the same as are 
adopted for all such Type III quarters. 

(b) The work was inspected during 
construction b;V ofticers of Central 

Public Works Department frequently_ 
The ww-k had also been examined in-
tensi ve1y by the Central Vigilance-
Commission (Chief Technical Examin-
er's Organisation) and tlhey have found 
that the work and fittings are generally 
in conformity with the standard speci-
fications. 

(c) Question does not arise. 

Water Logging in Delhi Residential 
Colonies 

5734. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether Government are aware 
that as a result of the first heavy 
monSOOn shower on the 30th June, 
1980, there had been water logging in 
many residential localities including 
the new approved colollica in Delhi 
owing to failure and/or lack of drain-
age system; 

(b) the water logging under 
Minto Bridge has been a regular fea-
ture almost every year; and 

(c) what steps Gov~rnment have 
taken for proper maintenance of the 
drainage system to avoid water logg-
ing thereby causing inconvenience to 
the public? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
The Government is aware that dueto 
high intensity rain on 30th June, 1980 
there was accumulation of water in 
certain areas for a short duration. 

(b) Under the Minto Bridge, water 
accumulates during rainfall of high 
intensity. 

(C) The M.e.D. has reported that 'the 
drainage system is being remodelled 
in stages as per latest design criteria 
fixed by the Technical Experts Com-
mittee appointed for the preparation 
of the Master Plan of 9torm Water 
drainage for Delhi area. 




